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1 2 3 4 5 6 7 8
10. Indian Bank 360 5820 631 34310 1167 71616
11. Indian Overseas Bank 1051 16080 1221 36533 1169 30163
12. Oriental Bank of Commerce 88 3108 83 3190 204 4491
13. Punjab National Bank 769 20915 763 20273 586 25489
14. Punjab & Sind Bank 51 727 27 1710 27 1645
15. Syndicate Bank 8186 129098 7573 125018 6313 110945
16. United Bank of India 819 8825 734 9008 703 9526
17. Union Bank of India 990 21960 1073 30337 1221 45848
18. UCO. Bank 461 10950 687 9576 687 9576
19. Vijaya Bank 835 12180 892 21608 946 33554

Total 48563 49951 1313056 52860 1586955
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Banking Services for North-East

552. SHRI BIJOY HANDIQUE : Will the Minister of
FINANCE be pleased to state:

(a) whether adequate financial support has been
provided to the North-Eastern Development Financial
Institution, established in 1995 at Guwahati for promoting
banking services for the people of the North-East;

(b) whether any assessment has been made to
ascertain the realistic needs of the institution;

(c) if so, whether any proposals from the Government
of Assam and other States of the North-East have been
submitted seeking more funds; and

(d) if so, whether any private initiatives have been
encouraged to augment promotion of banking service in the
region?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI SATPAL MAHARAJ) : (a) to (d) The
information is being collected and will be laid on the Table
of the House to the extent available.

Trade with Burma

553. SHRI GEORGE FERNANDES : Will the Minister
of Commerce be pleased to state:

(a) the assurances given by the Government to the
businessmen and traders in March in Manipur while opening
the border for trade with Burma in 1995;

(b) which of these have been fulfilled; and
(c) the reasons for non fulfiiment of their promisses?

THE MINISTER OF STATE OF MINISTRY OF
COMMERCE (DR BOLLA BULLI RAMAIAH) : (a) and (b)
The Government had indicated during the opening of the
border trade with Myanmar through Moreh—Tamu route
in April, 1995 that certain facilities to traders visiting
Myanmar would be extended in the form of carrying
foreign exchange, infrastructure facilities would be
improved and import of rice from Myanmar would be
permitted. In pursuance of the same, Government have
allowed to the traders visiting Myanmar carrying of foreign
exchange upto US $ 350 for 7 days. Infrastructural
facilities including development of roads, banking,
customs, immigration facilities etc., have also been
provided. 22 tradable items have been identified for
border trade with Myanmar and import of limited quantities
of rice from Myanmar has also been permitted.

(c) Does not arise.



